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ORDER

Learned Counsels for the Applicant as well as Counsel for the Liquidator are
present. It is brought to the notice of this Tribunal by the Counsel for the
Liquidator that recently a communication has been sent on 28.01.2020 by e-
mail by the Applicant and the Counsel for the Liquidator seeks to rely on the
same. However, the Counsel for the Liquidator is directed to file the same
along with an affidavit as required by the provisions of Section 65B of the
Indian Evidence Act, 1872 read with provisions of Information Technology Act,
2000. A copy of the communication shall also be furnished to the Counsel for
the Respondent. In the circumstances, post this application as well as other
a]{plip,qﬁi)n i.e. MA/216/2019 on 18.02.2020. . ) N
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